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Will the Minister of RURAL DEVELOPMENT be pleased to state:

(a) the details of proposals submitted by various States under the Pradhan Mantri Gram Sadak Yojana (PMGSY) during the last three
years and thereafter, State- wise; 

(b) the details of proposals cleared out of them and the proposals still waiting clearance alongwith the reasons for their pendency,
State-wise; and 

(c) the time by which the pending proposals are likely to be cleared ?

Answer

MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRIMATI SURYAKANTA PATIL) 

(a) to (c ) State-wise and Phase-wise details of proposals furnished by the States for the Pradhan Mantri Gram Sadak Yojana
(PMGSY) and approved by the Ministry of Rural Development during the last three years are given at Annexure-I, Annexure-II and
Annexure-III respectively. Proposals which were in conformity with the PMGSY Guidelines have been cleared up to March, 2006.
Submission of project proposals under PMGSY, their scrutiny and approval is a continuous process. Project proposals received from
the States of Maharashtra (Phase V), Meghalaya (Phase IV), Punjab (Phase V), Uttar Pradesh (Phase V) and nominated executing
agencies in respect of Bihar are being processed as per the provisions of the PMGSY guidelines. 

Annexure- I referred in reply to parts (a) to (c) of the Lok Sabha Unstarred Question No. 3341 due for reply on 12.5.06. 

State-wise details of project proposals cleared under Phase -III of PMGSY 

State   Value    No. of  Length   No. of Habitations 
   (Rs. in  Roads (in   benefited
   crore)   kms.)

Andhra Pradesh  186.09  446 1813.87  1273
Arunachal Pradesh Proposals not submitted.
Assam   199.715  107 800.095  634
Bihar#   934.97  327 3024.37  327
Chhattisgarh  378.02  293 1913.29  858
Goa   Proposals not submitted.
Gujarat   96.86  286 609.75  407
Haryana   48.04  14 274.81  102
Himachal Pradesh 334.29  500 2554.414 978
Jammu & Kashmir  91.27  67 295.47  125
Jharkhand  165.07  157 781.99  453
Karnataka  118.41  359 1096.3  842
Kerala   20.54  52 97.96  70
Madhya Pradesh  583  555 2821  836
Maharashtra  147.48  304 926.66  351
Manipur   Proposals not submitted.
Meghalaya  30.05  30 93.101  30
Mizoram   48.88  21 291.94  22
Nagaland  21.44  22 193.42  28
Orissa   440.93  630 2011.92  1222
Punjab   36.81  114 223.95  115
Rajasthan  679.45  1508 5490.7  1646
Sikkim   35.3  21 105.945  29
Tamil Nadu  164.781  498 1113.922 909
Tripura   39.58  7 80.92  7
Uttar Pradesh  1011.14  2203 4384.52  2655
Uttaranchal  59.53  52 430.37  72
West Bengal  599.28  367 2029.58  1623
Total   6470.93  8940 33460.3  15614



# Proposals cleared under Phase III / IV / V. 

Annexure- II referred in reply to parts (a) to (c) of the Lok Sabha Unstarred Question No. 3341 due for reply on 12.5.06. 

State-wise details of project proposals cleared under Phase -IV of PMGSY 

State   Value    No. of  Length   No. of Habitations 
   (Rs. in  Roads (in   benefited
   crore)   kms.)

Andhra Pradesh  369.24  607 2638.84  2032
Arunachal Pradesh 106.22  64 340.04  72
Assam   244.46  195 750.64  761
Bihar   Indicated under Phase III
Chhattisgarh  510.83  429 2386.13  1045
Goa   1.08  6 4.32  14
Gujarat   45.59  128 266.21  130
Haryana   40.22  18 183.03  106
Himachal Pradesh 122.54  103 589.51  278
Jammu & Kashmir  144.41  108 413.83  159
Jharkhand  113.78  102 479.39  277
Karnataka  101.17  90 611.96  428
Kerala   52.76  96 179.47  115
Madhya Pradesh  835.99  840 4023.12  1341
Maharashtra  143.15  240 847.81  261
Manipur   Proposals not submitted.
Meghalaya  Under process
Mizoram   92.79  14 294.63  16
Nagaland  37.51  9 224.50  15
Orissa   398.72  418 1645.12  675
Punjab   78.87  59 419.41  439
Rajasthan  599.03  1200 4541.39  1360
Sikkim   63.10  34 144.49  53
Tamil Nadu  117.28  412 820.46  420
Tripura   77.98  38 140.78  133
Uttar Pradesh  1013.38  2313 4257.67  2944
Uttaranchal  103.34  78 564.47  213
West Bengal  311.90  152 975.53  83
Total   5725.35  7753 27742.76 14170

Annexure- III referred in reply to parts (a) to (c) of the Lok Sabha Unstarred Question No. 3341 due for reply on 12.5.06. 

State-wise details of project proposals cleared under Phase -V of PMGSY 

State   Value    No. of  Length   No. of Habitations 
   (Rs. in  Roads (in   benefited
   crore)   kms.)

Andhra Pradesh  427.61  526 2217.23  1737
Arunachal Pradesh 204.06  43 399.875  62
Assam   927.01  486 2060.51  1278
Bihar   Indicated under Phase III
Chhattisgarh  1035.73  990 4467.5  2228
Goa   Proposals not submitted
Gujarat   121.38  370 763.72  395
Haryana   84.25  26 361.93  149
Himachal Pradesh 295.93  202 1305.646 527
Jammu & Kashmir  Proposals not submitted
Jharkhand  Proposals not submitted
Karnataka  260.39  313 1496.86  1080
Kerala   48.95  84 163.919  0
Madhya Pradesh  1114.32  1191 5625.67  1826
Maharashtra  Under process
Manipur   152.23  59 556.19  138
Meghalaya  Proposals not submitted
Mizoram   121.99  34 494.13  21
Nagaland  70.20  23 390.38  48
Orissa   983.73  827 3351.69  1143
Punjab   Under process
Rajasthan  976.17  1579 5445.63  1815
Sikkim   149.00  67 323.27  80
Tamil Nadu  174.31  379 849.23  739
Tripura   Proposals not submitted
Uttar Pradesh  Under process
Uttaranchal  Proposals not submitted 
West Bengal  313.71  132 999.32  949
Total   460.96  7331 31272.7  14215
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